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to Himacha Pradesh. Collectiong inform-
ation in respect of all categories of employees 
will involve Inbour disproporllonate to any 
benefit likely to be derived from it. 

Curtailment of Jurisdiction of Punjab 
l'nivcrslty 

iR8!. SHRI N. SHiVAPPA Will the 
Minister of EDUCATION AND YOUTH 
SERVICES ~e pleased to state: 

(a; whelher Ihe Punjab Government 
in its recent notification curtaited the 

jurisdiction of the Punjab University from 
II to 7 Dislricls of the Siale and Iransferred 
Ihe amlialion of 19 Colleges from Punjah 
UniversilY 10 Punjahi University of 
Patial" ; 

(h) whelher Ihe Stale Government had 
s"ught Ihe view of Ihe Union Law Minislry 
hefore issuing the above notification; 

(e) whether the nOlificalion "ill crealc 
administrative and financial dHlicullies and 
also encourage communal elemenls ; amI 

(d) if so. Government's reaclion Ihere-
tn " 

nll'MINISTER OF LDUCATJON 
AND YOUTH SERVICES (DR. V.K.R.V. 
RAO) : (a) The Governmenl of Punjab I"". 
by NOlifieation daled May 13. 1969 eXI-
ended. wilh efTeet from .Iune 10. 1%9, 
the jurisdiclion of Ihe Punjahi Universily. 
Patiala, \0 19 colleges siluated in the 
districls of I'aliala, Sangrur, Bhalinda and 
Rupar, which were allilialed 10 Ihe Punjah 
University. 

(b) The State (;overnment had not 
sought the views of Ihe Union Law Minislry 
on Ihe question of issue of the 
NOI ifiealion hut in OClober I96R thai 
Gm'crnmenl had addressed my Minislry to 
ascertain whelher "Inlialion of college. ill 
Punjab 10 the Punjah University would I.'quire 
an amendment of Ihe Punjah Universl)' Act. 
in case Ihe Government of Punjah decided to 
disaffiliale them from the Punjab \,lniver-
oity. In consultation wilh the Ministry of 
Luw.. Ihe Siale Government was inform(d 
Ihal if an), of the colleges silualed in Ihe 
aren in respeci of which the Punjab Unil'e-
rsily was functionin\! before 1st November. 
1~6ti arc now 10 be: aftlliated 10 the 'Punjabi 

Universily. the ;'anjah University Act 
would ha\'_ 10 he amended. 

(c) and (d). The Notification should not 
encourage any communal clements but 
may create some administralive and finan-
cial dilnc:u:ies for the Punjab University. 
I! should, however, be possible 10 settle 
these issues through mutual consultalions. 

Carving out A Muslim Majority District 
in Ladakh 

JRS2. SHRI N. SHIVAPPA: 
SIJRI K.P. SINGII DEO : 

Will Ihe Minister of 1I0ME ArrAIRS 
be pll'"ed 10 slale : 

(a) whether there has been a demand 
for carving out a Muslim-majority districi 
of Karl,il in I.,dakh : 

{hI whether Government of l"Ilia agree 
wilh Ihe vic\\' thai the formation of a sepa-
rate district would not "ervc any plUJ10se 
and 

(e) how Government propo!i\C to inter-
vene in the matter :md !-.i1\'C the calise of 
intrr,ration of the country? 

TilE MINISTER OF STAll' IN TilE 
MINISTRY or 1I0ME AFFAIRS SIJRI 
VIDYA CIIARAN SIIUKLA', : ia' 10 IC'. 
The Cio\crnl1lcnl of Jammu ill1d Ka~hmir 

have intim:\h.·~l that a ucm.lnd wac; made fllr 
c,catin~~ a sCI'ar.llc distrkt or Kargil hut 
Ihat'il has since been dror'ped on Ihe Slate 
(invcrnm("nl firmly J"C'jccting it. 

('(1:11 (;lIsilicotion Proj~ct at R~~ion:ll 
nesearch Labomto!')', Hyderabnd 

2SSJ. SIIRI D. N. PATODIA : 
SIIRI JYOTIRMOY IlASU : 
SHRI IIIMATSIN(iKA : 
SIIRI VIREND/{-\ KUMAR 

SJlAII : 
SIlRI l'AMRIAR : 
SIIRI K. ANIRllDHAN : 
SIIRI 1'. GOPALAN : 
SIIRI BIIAGAB,\N DAS : 

Wi!1 the Minisler of EDUCATION 
AND YOUTH SrRVI(,ES be ple8~cd 10 
slate : 

I') whelher il i. a fact Ih.t Ih. Govern-
inB lIody of Ihe Council of Scientifie and 




